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the Ministry of Social Justice & Empowerment (Department of Empowerment of Persons
with Disabilitics), Mental Illness is included as a disability in the Persons with Disabilitics
(Equal Opportunities, Protection of Rights and Full Participation) Act, 1995. In the
Rights of Persons with Disabilities Bill, 2014 introduced by the Government in Rajya
Sabha on 07.02.2014, Mental Illness is also included as a specified disability.

Organ donation drive of NOTTO

1870. SHRI SALIM ANSARI: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether National Organ and Tissue Transplant Organisation (NOTTO) have
launched a nationwide registration of human organs like liver, kidney, heart and other

tissues;
(b) if so, response to the registration drive by NOTTO;

(¢) whether against a requirement of 1-2 lakh kidney, only 5,000 transplants are
done annually in India; and

(d) if so, reasons for such a small number of transplants?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI SHRIPAD YESSO NAIK): (a) Government has launched an awareness
campaign to increase awareness regarding donation of human organs such as liver,

kidney, heart and tissues in the event of brain stem death.

(b) So far, around 42,570 pledges for donation of organs and tissues have been
received by NOTTO.

(¢) As against the annual assessed requirement of 1.8 lakh kidneys for transplant,

around 6000 kidney transplants are undertaken annually in India.

(d) As compared with the demand, the supply of organs including kidney is
much lower and hence the lesser number of transplants.

Misuse of funds of VHSNC

1871. SHRI SANJIV KUMAR: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether it is a fact that the Eight Common Review Mission has reported
persistent and widespread misuse of untied funds of Village Health Sanitation and
Nutrition Committees, (VHSNCSs);



